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Division is Ayes 29; Noes* 108,

The motion was negatived.
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LEGISLATIVE COUNCILS
POSITION) BILL

(COM-

Shri Shree Narayan Das
bhanga): 1 beg to mowve:

(Dar-

“Thal the Bill to provide for ihe
composition of the Legislative Cour-
cils of States and for matters cun-
nected therewith, be referred to @
Select Committee consisting of 16
members, namely Shri Ramchandra
Vitha] Bade, Shri C. R. Basappa,

Shri Basanta Kumar Das, Shri Gauri
Shankey Kakkar, Shri K. L. More,
Shri Shankarrae Shantaram More,
Shri V. C. Parashar, Shri Jagannath
Rao, Shri S. C. Samanta, Dr. Sarojini
Mahishi, Shri Sheo Narain, Shri-
mati Ramdulari Sinha, Shri T. H.
Sonavane, Shri Radhelal Vyas, Shri
K. K. Warior and Shri Shree
Narayan Das, with instructions to
report by the last day of the first
week of the mext Session.

Mr. Speaker: The hon. Member may

continue the next day.

16.33] hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

INDIA's OFFER FOR TALKS WITH PAKIS-
TAN ON KuTcH BORDER AND GUBSE-
QUENT REFUSAL OF PARISTAN TO
WITHDRAW FROM HKANJARKOT

Shrimati Renn Chakravartty (Bar-
rackpore): 1 call the attention of the
Minister of External Affairs to the

*The vote of Shri Shashi Ranjan could not be recorded as his name did

not appear on the Photo-copy.



